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(b) what is the total amount award-
ed in last two years and year-wise
preak-up thereof?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
(a) None,

—

(b) Does not arise.
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Parcels handling work at Allahabad

4593. SHR] BATESHWAR HEM-
RAM: Will the Minister of RAIL-
WAYS be pleased to refer to the reply
given to Unstarred Question No. 2576
on the 5th July, 1977 regarding par-
cels handling work at Allahabad and

state:

(a) whether the amount of short
payment made by the Society to the
workmen employed during the period
from 1st August, 1975 to 31st July,
1977 has been worked out by the
Senior Divisionat Commercial Superin-
tendent, who is the ‘“Principal Emp-
loyer’;

(b) if so, the details thereof;

(c) whether amount of short pay-
ments made by the Society has been
recovered as per policy decision taken
by the Northern Railway Headguar-
ters Office and distributed amongst
the workers; and

(d) if not, what action is proposed
to be taken against the Officers, who
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in connivance with the Secretary of
the Society, are adopting delaying
tactics in initiating recovery of short
payment?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) to (d).
The matter relating to short payment
made by the Society is under investi-
gation by the Labour Enforcement
Officer (Central). Necessary action
will be taken on receipt of his deci-
sion.

Commercial Inspectors in Allahabad
Division

4594. SHRI N. K, SHEJWALKAR!:
Will the Minister of RAILWAYS be
pleased to state:

(a) what is the sanctioned strength
of Commercial Inspectors over Allaha-
bad Division of Northern Railway;

(b) whether Commercial Inspectors
were provided with an Out-door En-
. quiry Clerk under them with a view
to assist them in performance of their
work;

(c) whether out-door Enquiry Clerks
have now been designated as Out-door
Inspectors (Inspection) and they have
been given independent charge by
reducing the Jurisdiction of Commer-
cial Inspectors;

(d) if so, whether similar procedure
has been adopted over other Divisions
of the Northern Railway; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) Five.

(b) Yes. Three posts were created
for this purpose.

(c) They have since been given in-
dependent charge. A proposal to re-
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designate the posts as Commercial
Inspectors is under consideration.

(d) No.

(e) As workload varies from Divi-
sion to Division, no uniformify is pos-
sibly in such matters,
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Misrepresenting facts in application
for licences by M/s Hoechst
Fharmaceuticals

4596. PRO. R, K. AMIN: Will the
Minister of PETROLEUM AND CHE-
MICALS AND FERTILIZERS be
pleased to state:

(a) is it that M/s,
maceuticals have been

Hoechst Phar-
found to be





